
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 832 OF 2024 

 

IN THE MATTER OF: 

 

AKASH VASHISHTHA       …APPLICANT 

VERSUS 

STATE OF UTTAR PRADESH & ORS.         …RESPONDENT 
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A Copy of Letter dated 20.02.2024 was received from 

the Rajnagar Residents Welfare Association. 
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3.  ANNEXURE R-2: 

A Copy of 1st Representation in respect of Shukla Park, 

Sector-10, Rajnagar, Ghaziabad. 
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4.  ANNEXURE R-3: 

A Copy of 2nd Representation from the residents of 

Sector-11, Rajnagar, Ghaziabad. 
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5.  ANNEXURE R-4: 

Copy of Letter dated 31.01.2025 addressed to the 

Assistant Engineer/ Chief Engineer. 
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6.  ANNEXURE R-5: 

Copy of geo-tagged photographs of Shukla Park, 

Sector-10, Rajnagar, Ghaziabad captured through GPS 

14 – 17  
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Map Camera on 31.01.2025 at approximately 12:30 

PM. 

THROUGH: 

MALAK BHATT 

ADVOCATE FOR RESPONDENT NO. 6 

C-7, G.F., NIZAMUDDIN EAST,

NEW DELHI-110013 

M: +91-9650592002 

E: malak@malakbhatt.com 

FILED ON: 03.02.2025 

NEW DELHI 
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